~r0]m‘3'°5- Shriee B.B. Tiw ’\—ufv;tk‘, Liconk
L/ Shruw R,K. Cho - 45c 1—» tk_zﬂru/symdwb
- WS Skl ok il Lk ok o
\As("\“' 28405 ot (’WPL‘)““\ ol ?%"‘1/\

COAeS | |
Q\mﬂ\o{gw - | | (B-B. Q«g’io) /Roaf.

3/28.9.05

| Both sides counsel present. Written statement filed oﬁ
26.9.05. Copy of written statement has been received By the counsel
for the applicant todéy itself. List it on 7.10.05 for filing rejoinder, if .
any and conipletion of pleadings. | \
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" &hri B.B. Tiwary, -counsel; for" the: applicant i present. -
* None for the respondents.. Written statement has already been filed
on 26.9.05. Counsel for the applicant states that he is not interested "
in filing rejoinder. Hence, pleadings are complete. List it before the -~
Hon'ble Bench on 25.10.05 for admission on notice. .-
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$/25.10.2005 Shri B B.Tiwary, Counsel for applicant
| None for the respondents | L , U

List this case on 28.10.2005 for hearing on admission..
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6/28.10.2005 shri B.B.Tiwary, Advocate for applicant
“Bhri R .K.Chdu‘z.aey, Additisnai Standing Ccﬁunse_l
for respondents. |

Heard the counsel for the parties.
Order pronounced in Court through dictatioﬁ.
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